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Comm.on P.M. on
Resns. Report
MR. DEPUTY-SPEAKER : Let hon.
Members kindly cooperate with the Chair.
You have made your submission, Mr.
Baperjee. The point was wvery clear ;
cverybody has understcod you. He has got
ears and he has understood what you said ;
but I cannot compel him. There is ore
other thing 1 may poiot out that the Resolu-
tion that will be Ciscussed, which has been
moved by Mr. Nath Pai, is also concerning
the law and order situation in West Bengal.

SHRI1 S. M. BANERJEE : 1 do nct
disagree with that, Kindly hear me for a
minute. My point is this, That is about
law and order situation. Even after that
the Minister may say, I have no information.
Here, Sir, 2 lakhs of people marched with
the funeral procession, and the Minister can-
pot say, 1 have no information. Let him
make a statement. People a'e killed in the
police custody A boy of 18 yzars has been
killed in police custody.

MR. DEPUTY-SPEAKER : You have
made your po‘nt. The Minister has heard

you. | cannot do apything more about
that,
1502 brs,

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

Slaty-sixth Report

SHR1 NAWAL KISHORE SHARMA
(Dausa) : Sir, I beg to move :
“That this House do agrze with the
Sixty-sixth Report of the Committee on
Private Member's Bills and Resolutions

presented to the House on the 1%th
August, 1970,
MR. DEPUTY-SPEAKER : The ques-

tion is :

“That th's House do agree with the
Sixty-sixth Report of the Committee on
Private Member's Bills and Resolutions
presented to the House om the |9th
August, 1970,"

The motiom was adopted.
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RESOLUTION g LAW AND ORDER
SITUATION IN WEST BENGAL
= Conrd.

MR. DEPUTY-SPEAKER : Shri Nath
Pai to continue his speccl),

SHRI NATH PAI (Rejapur): Mr.
Deputy-Speaker, Sir, I should like to remind
the House because of the inrerruptions, that
we were discussing the Private Members
Business and the Resolution moved by me
on the 7th August, 1970. I was trying to
submit to the House on the 7th when we
took up this matter that we will have to be
very clear about the aims, the goals, the
objectives, the strategy, the tactics and the
operational fields of the Naxalites. From
writing slogans on tl.e walls, the Naxalites
!!a\': made a tremendous stride towards
implementation of their nefarious ideol gy
and philosophy. They are no longer content
with smecaring the walls of Caleutta. They
are trying to carry through their activities
of fi:e and terror to every place in the name
of whatever Maoism stands for. 1 would
like to mention something about their
modus operanai  They want to discredit
all democratic institutions, demoralisation of
the educational system, in general. dislo=a-
ticn of the economic life of the State, and
finally dislocation of our people’s faith in
democratic institutions. This is the five-fold
strategy with which they operate

1 will take their own document to
substantiate what 1 have to say about the
way they want to achieve their goal. The
Nazxalites have published a document claim-
ing that Chairman Mao-ts¢ Tung and the
Chinese Communist party are guiding the
Communist party cf India, ihat is, Marxist-
Leninist, to organise intensive guerilla
struggle and armed revolt in Iodia for
creating a people's democracy.

Further, they say that thev are baving
close links with their sister party in Pakistan,
They claim that the arms and ammunition
and other equipment and resources rejuired
for the fulfilment of their goal will be coming
via Pakistan to them. Again, we find :

“The strategy made koown in the
paper published clandestinely,...”

—that is, the Liberation called Desabrasi in
Bengali—



